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B T BANGALORE BENCH o

~ Second Floor, _
Commercial Complex,
Indiranagar,
BANGALORE~ 560 033,

- }DAated': 3FEB1995

"APPLICATION no; 1336 of-1994¢'

APPLBCANTS:-Q.i.nadhé‘Rangaraj,aangalore.
v/s. |

RESPCNDENTS"The Chief. Generel Manager,Kernsteka Telecom,
Bangalore and five others.,

Te
1, br.M.S.Nagaraja,Aduocate,‘
No.11,Second Floor,
First Cross,Sujatha Compléx,
Gandhinagzr,Bangalore-9,
!
2, Sri,Mm,Vesudeve Reo,Addl,C.G.S.C.

High Court Bldg,Bangaloref1.

Subjeut}L -Feiwarding nf -cepins of the Order- passed by the
: Central Administrative Tribunal,Bangalars,

—=XX=~ _ :
Please find enclesed herewith j copy of the ORDER/
STAY ORDER/INTERIM ORDER/ passed,by'this“Tribunal.iu the sbove

mentionef‘application(s) on 24th_Janyary, 1998,
Jesuasl om : |
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Z 1e,wfn.rs TY/REGISTRAR |
JUDICIAL BRANCHES,




'BANGALORE BENCHe

CENTRAL ADMINISIR..TIVE TRIBUNAL

E CRIGINAL APFLICATICN NO.1336/94

TUESDAY, THE 24TH‘DAY OF JANUARY,1995

SHRI V. RAMAKRISHNAN

. | . :
SHRI A.N. VUJJANARADHYA

Smt. Radha chgarag,

co=c 43 years,

w/b Shri N. Rengarsj,

163, Shebari Nilayam
K.E.Cubs Iayout, lst Stage,
Senjayanagar,

Bangalore - 560 094,

Vs.

1., The Chizf Generel Manager,
o cTelecommhications
Kernataka Circle,
Bangelore- 560 008.

2. ' The Director, Telecom
Department oif Telecommmunicetions
Sanchar Bhaven,

' 20, Ashoka Road,

| Jew Delhi-11i0001.

3.l Union of Indie,

represented by

Sacrstary to Govarnmeant
Kinistry of Communication
Depertment of Tzlecommunicaticn
, New Delhi-110001.

4. Smt. Vijeya Ravindrén Kulkorni,

( By advocate Dr. li.S.Nagercja )

LB N BN

Cffice cf the Telecom Dist. Menager,

Bzlgeaum,
Belgaum Dicst.,

Sshri A.S. Kujji,

ffubli, Dharwad u1rt.
:‘Smt, P. Cnandrakala Raju,
elecom

+# Bangalore=560 008.

ml I;.V. RGO )

ffice of the Telecom Dist, laneger,

ffice of the Chief Generel Manager,

MEMBER (&)

MEMBZR (J)

Applicent

Respondents

( By Addl. Cunurcl Govt. Stending Counsel,
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SeIon Office@
itral Admlmstratxve Tribunal /

Bangalore Bench
Bangalore

ORDZR

'Shri V. Remakrishnan, Member (A)

hed not teken cny further acticn

epplicent in

We have heard both sides. and have also perused

the records. We notice thst there is & letter from
the department of telecommunication, New Delhi addressed
to the Chief Genesral MNanagzar, Karnatake Circle dated

S.11.94, which hed suggestad cartien &dhoC arranganants

for fillinc up of vecant posts of Hindi Transletor.
P

N

Shri Reo tvll( ue thet the appliceént hed ¢lreccy

filed thz erplicétion on 1.%9.%4 ¢na this conrunicaticn
S :

wi e receivad conly in Revember, ©4, the despartment

G
>

Depertment c¢f Telecorruniceticn, Wew Delhi. Dr. Hagergja

wants the Depertmznt tc take ticon in terms cf

this letter.
2. K@ﬁrlnc 1n view the circumstences of the cese,
wa direc: ths Gepertment to censider the cesz ¢i the

terme of ths letter detzd 1,%.%94 r=ferrad

i to teke approgrld*e gecision within six

from th2 dates oi receipt of & copy of this order.

With the eonove, the @prlicction is finelly:

posed of without eény order ¢s to costs.
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